Annexure-3

Name of the corporate debtor: Kakade Developers Private Limited (Under Lit

List of Secured Financial Creditors

(Amount in X)

; Date of

of CIRP: 07.09.2021; List of creditors as on 03.07.2026

Details

Amount of
" Details of claim admitted Amount of any mutual Amount of claim Amount  of
Nature of Claim N N dues, that N claim under
contingent claim not admitted I
may be set- verification
off
Amount of claim c:r:ro:dnlt’ Amount Whether| % of voting
SI.No. Name of creditor Identification No. Date of receipt |Amount claimed adm‘lt‘ted ! Nature of claim s‘;c i v covered by related share in Remarks, if any
! N urity guarantee party? coc
interest
1 Punjab National [All that piece and parcel of |04.10.2021 597049052.00 473477842.56|Secured Financial 0 0[No 0.542]- - 55571209.44|- Amount

Bank (Secured the land S. No. 132/A-2-1 Creditor erroneously

Creditor) CTS No.2687B claimed of
admeasuring about 62721 Rs.55571209.44 is
Sq.ft. Plus construction rejected and
thereon admeasuring Further amount
about 211703 Sq.ft. of Rs. 6.8 crore
Building known as Kakade has been
CENTER PORT Mall, recovered.
Situated at Mouje Shivaji Therefore
Nagar (Bhamburda), balance amount
Taluka Haveli, District Pune is admitted.
TOTAL 597049052.00 473477842.56




